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NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

T.C.P No. 778 / IMAH) I 2ot7

Present: SHRI B,S.V, PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

Astra Ventures Pvt. Ltd.
v/s.

Mahavir Road & Infra Structure Pvt. Ltd

SIGNA

AI"TENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBA] BENCH OF
THE NATIONAL COMPANY T,{W TRIBUNAL ON 04.12.2017

NAME OF THE PARTIES:

SECTION OF THE COMPANIES ACT: I & BP Code 2016.

S. No NAME DESIGNATION

Sun,L,llAfutvar M\' .c.vq

/ r Prono, Arhri \av"..7s-

ORDER

TCP No. 778ll&BP/NCLT/MB/MAI U2017

For the withdrawal memo filed by the Petitioner's Counsel, this Company

Petition is hereby dismissed as withdrawn.

'Sd/- '
V. NALLASENAPATHY
Member (TedLnical)

B.S.V. PRAKA SH KUMAR

sdr-

Member (Judicial)
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